tag Wniten Answere
Furmive damiageg to Khetri Copper
Compiex

§782. Shri BASHWESHWAR
NATH BHARGAVA: Will the Minis.
ter of STEEL AND MINES be pleas.
ed to state

(a) whether brick Ilining in the
Flagh furnace hss been damaged
neceasita shut down of the Fur-
nace and the Smelter Plant of Khetra
Copper Complex;

(b) whether bemides the above fact,
management of Khetra Copper Com-
plex proposed to shut down the smel-
fer plant ag concentrale was not
available for feeding it at required
capacity; and

{¢) whether Khetri Mine 13 also
under shut down, if so, the period for
the shut down and reasons thereof”

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES
(SHRI SUKHDEV PRASAD). (a) and
(b) It 15 not a fact that the Smelter
Plant at Khetr1 has been ghut-down
because of damage to the brick hmng
or non-avaitlabibity of copper concen-
trates, The trial production at the
Smelter aty Khetr: commenced n
November, 1974 and the Plant was
formally inaugurated by the Prime
Minister on S5th February, 1075 Ever
since commissioning, the plant is
working satigfactorily. In fact, dur-~
ing the month of March. 1075, & re-
cord production of 1017 tonnes of
blister copper wep achieved at the
Khetri Smelter compared to 419 ton.
nes in the month of February and 803
tonnes in the month of January, 1975

(¢) No, Sir.
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Rebmbuivemsnt of claisig by G.GHS,
benoficiarien for trestoeent in Vilindh
Pl mmmm New

5788, SHR] MOHINDER ESINGH
GILL; Will the Minister of HEALTH
AND FAMILY PLANNING be
pleased to state:

(a) whether cases of relmbursement
of claimg by C G H.8. beneficiaries
for treatmemt at the Vallabp, Bhai
Pate] Chest Institute, New Delh; are
l;.w:ndi:'lg with the Government {or
ong,

(b) i s0, the 1easong for the delay.
and

(c) the irme which 13 likely to be
taken to finalise the claima?

THE DEPUTY MINISTER IN TUE
MINISIRY OF HEALTH AND FA-
MILY PLANNING (SHRI A, K. M.
ISHAQUE) (8) Yes

(b) and (¢) The Vallabh Bha: Patel
Chest Institute, Delhi, was not charg-
ang CGHS beneficiaries for tests,
mvestigations and teatment carher
But from 25th Maich, 1873, the Insti-
tute gtarted chaiging for the cost of
antigens The CGHE  authorities
scught some clarification in Jus re-
gard, which has since been given, The
pending reimbursement claims  are
now bang settled,

Payment tr Patzl Chest Instituie, Now
Delhi for treaiment of CGHS.
beneficiaries

5784, SHR1 MOHINDER SINGH
GILL: Will the Minwter of HEALTH
AND FAMILY PLANNING be pless-
ed to sinte:

) whather the question of draw-
of sohadule of raleg to De

{a
ing up
palg by Government to the Patel





